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(F)  HISET 32 Tehrel FeTtordal (YT HAT) § F (el FHHT, TaT FHH1, T FA, 7T
FHTH, ST HATH, 0T — TIST 0T, AU Ud Ahrare FaT 3T I TTNT0r FH7 F &3 § qarav
% ToTT 14 T¥hecl FeTd=l (TTITAF A7) T ST AT

(@) T FEA 6 AR THT [T TR ST g1y a5ie § I gl AAAT qoIe § A
AT T [AG IS Fileh 3UAee FTs T2 &l TEAT HATAT il BISHL AT HATADT 6 AT T ST
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(M) T Aeer 10 FEE, 2025 7 09 FadT, 2028 TF A1 a9 & forw ARy T2
[®T. . 51518/z7%./2TT-2/14/Tean(STru-111/17)/2025]
ST LA ST U AT, 66 ataa

MINISTRY OF DEFENCE
(Department of Military Affairs)
NOTIFICATION
New Delhi, the 6th May, 2025
S.R.O. 9(E).—In exercise of the powers conferred by Rule - 33 of the Territorial Army Rule 1948, the
Central Government empowers Chief of the Army Staff to exercise the powers under that rule to call out every officer

and every enrolled person of the Territorial Army to provide for essential guard or to be embodied for the purpose of
supporting or supplementing the regular army to the extent specified below namely: -

€)] Out of the existing 32 Infantry Battalions (Territorial Army), embodiment of 14 Infantry Battalions
(Territorial Army) for deployment in the areas of Southern Command, Eastern Command, Western Command,
Central Command, Northern Command, South Western Command, Andaman and Nicobar Command and Army
Training Command (ARTRAC).

(b) The embodiment shall be ordered provided the funds are available in the budget or have been made
available by re-appropriation of the internal savings in the budget. For units embodied at the behest of Ministries
other than Ministry of Defence, the cost will be debited to the respective Ministries and will not be included in the
budget allocation of the Ministry of Defence.

(© This order shall remain in force for three years with effect from 10 Feb 2025 to 09 Feb 2028.

[F. No. 51518/Inf/TA-2/14/D(GS-111/A)/2025]
MAJOR GENERAL G S CHOUDHRY, Jt. Secy.
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